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NoTIHICATION
CUINCHTE TTAX

No: 3111 LF.N0.203/191f?8_ITﬂgII_/: It is hereby potified for
general information that the [following scientific research
programme has been approved for the period specified belou for
the purposes of sub-section izﬁ) of section 35 of the Ircome-tax
Act 1961 read uith rule 6(%%) of the Income-tax Rules 1962 by the
Indian Council of ﬂgricul@g@él Research, MNew Delhi.

1s Sciemtific Research jBidphysical studies of grouth and %eild
Project: {of sunflower \Melianthus annuus L,
2, Sponsored (a) by ¢ ; Hindustan Lever Ltd., New Delhi.
3« Sponsored (b) at: I Saurashtra University. g
: (Department of Biosciﬂnces), Rajkot,
4. Duration of Research 3 years with effect from 1-1~1980.
Project: :

5, -Est imated EXpendituréi. Rse ?,49$020/~

2 Saurashtra Uniueréity,'Hajkot, stands approved under
Section 35(1)(iii) of the Income~tax Agt 1961 vide Ministry of
Finance Notification No¢ 5.0+.809 dated 30,1.1973.

Sd/ ~
(J,P,' Sharma) .
Director to the Government of India

Copy forwarded toi- -

1. All Commissiopers of Income-tax (2 copies)
2. Director of Inspection (Income-tax & Audit )/ (Investigation)/
' Research, Statistics & Publication, New Delhi,

3, Directorate of 0&M Services {1,T) 1st Floor, Aiuwapse-Ghalib,
Mata Sundri Lane, New Delhi~1,

4., The Indian Council of Agricultural Research, Krishi BhauanE
New Delhi, with reference to their letter F.No: 17(12)/78-LDN
TECH dated the 28th November, 79,

5. Hindustan Lever Limited, Express Building, Bahadurshah Zafar
Marg, P. Box No: 7003, New Delhi~110002,, dated 3,12,7%.

6, The Comptroller & Auditor General of India, (.40 Copies)

7. Bulletin Ssction of D.l. {R. S« & PS New Delhi, {5 DOpiES)

Sd/ -
(J,P, Sharma)

Director to the Government of India
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